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DOouBLING OF TRACK PROM TAMBARAM 710
VILLUPURAM (SOUTHERN RAILWAY)

3021. SHRI 'S. K. SAMBANDHAN:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether any proposal has been
finalised for doubling the track between
Tambaram and Villupuram; and

(b) if so, when it will be implemcnted and,
if not, when it will be finalised ?

THE MINISTER OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI GOVINDA MENON): (a) and
(b). There is no proposal at present to
double the section Tambaram-Villupuram,
as the existing capacity of the section is
considered adequate to meet the demands of
the traffic offered.

DOUBLING OF RAILWAY LINE BETWEEN
ERNAKULAM AND ALWAYE

SHRI K. ANIRUDHAN:
SHRI MANGALATHUMA-
DAM :

Will the Minister of RAILWAYS bc
pleased to state:

5022,

(a) whether the work of doubling the
Ernakulam-Alwaye Railway line has been
taken up in hand as Mcluded in the Annual
Plan for 1969-70;

(b) the stage at which the work stands;
and

(c) when it is likely to be completed ?

THE MINISTER OF LAW AND SO-
CIAL WELFARE AND RAILWAYS
(SHRI1 GOVINDA MENON): (a) Yes.

(b) Land acquisition is in progress and
tenders for carthwork and bridges have been
invited.

(c) No target date has yet been fixed.
The work may take about 2% years for
completion.





